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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH NEW DELHI

OA No. 196 of 2024

Vivek Choudhary

State of Haryana & Ors.

Applicant

Respondent

REPORT ON BEHALF OF HARYANA STATE POLLUTION CONTROL

BOARD BY SH. SHAKTI SINGH, REGIONAL OFFICER, HISAR

Sr. |Particulars Page No. | Ahnexure
No.

1 Index

2 Action taken report 1-2

3 Copy of Photographs 3-4 Annexure R-1

dated 16.07.2024

Skakti Singh
Regional Officer

Haryana State Pollution Control Board

Hisar Region
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI
OA No. 196 of 2024
Vivek Choudhary
Applicant
State of Haryana & Ors.

Respondent

REPORT ON BEHALF OF HARYANA STATE POLLUTION CONTROL

BOARD BY SH. SHAKTI SINGH, REGIONAL OFFICER, HISAR

MOST RESPECTFULLY SHOWETH
1. The above mentioned original application is pending before this
Hon'ble Tribunal and now is fixed for 24.07.2023 regarding illegal
cutting of trees near Gurudwara, model town, Hisar, Haryana.

2. The site of complaint mentioned in NGT order dated
30.04.2024 in the matter of OA No. 196 of 2024 i.e. illegal
cutting of trees near Gurudwara, model town, Hisar inspected
on dated 16.07.2024 by Dr. Sunil Sheoran, Scientist-C, Hisar
Region. During inspection there is no illegal cutting of trees
found at the complaint site. Copy of photographs is attached
as Annexure R-1. This office has also sent a letter to the DFO,
Hisar for further investigation & verification of the facts of
complaint and take necessary action as per law, if any

applicable in this case.
3. That keeping in view of the above mentioned facts, it is submitted that
grievance raised in the original application regarding illegal cutting of

trees in the area of model, Hisar is to be dealt by DFO, Hisar. Thus, no

e
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substantial action in the reference to the grievance raised in the
original application is pending on the part of Haryana State Pollution
Control Board.

In view of the submission made herein above, it is kindly prayed that
present OA may kindly be dismissed with the assuring respondent.
Place: Hisar

Date: 22.07.2024

Shég’"ti Singh

Regional Officer
Haryana State Pollution Control Board
Hisar Region
Verification

Verified that the contents of Para No. 1-3 of the above reply are
correct and true to my knowledge and information desired from official
record. No part of it is false and nothing material has been concealed
therein.

Place: Hisar

Date: 22.07.2024
Sl"(ag" ti Singh

Regional Officer
Haryana State Pollution Control Board
Hisar Region
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